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Joint Inspection Report of M/s Al Nafees Frozen Food Export Pvt. Ltd., Hasanpur Bus Stop,
Hapur Road, Dasna , NH-24, Ghaziabad (UP), by The Uttar Pradesh Pollution Control Board
, Ghaziabad and The Central Pollution Control Board, Delhi

Background

In compliance to the Hon'ble NGT (PB) order dated 13.09.2019 in O.A. No. 692/2018 (M.A. No.

1401/2018)

in the matter of M/s Al-Nafees Frozen Food Exports Pvt. Ltd. Vs. State of Uttar Pradesh

& Ors., a joint inspection of M/s Al-Nafees Frozen Food Exports Pvt. Ltd,, Hasanpur Bus Stop,
Hapur Road, Dasna , NH-24, Ghaziabad, U.P. (referred as ‘the Unit’) was carried out on 19.12.2019
by Shri Ajay Aggarwal, Scientist ‘E’, CPCB, Delhi, Shri Y.N. Mishra, Scientist ‘C’, CPCB, Delhi, Shri
Ankit Singh, A E.E., UPPCB, Ghaziabad and Shri Amit Gupta, JRF, UPPCB, Ghaziabad.

Details about the Unit i.e. M/s Al-Nafees Frozen Food Exports Pvt. Ltd.

The unit has infrastructure for production of frozen boneless buffalo meat, poultry feed supplement
(PFS), tallow and blood meal. UPPCB has granted Consent for slaughtering of 300 big animals
(buffalos) per day and frozen meat production of 90 MT/day. All the processes were found in

operation. The Unit started its operation from 30.10.2019 and slaughtering of only big animals iz

being carried out. The details of the unit are as follow:

General Information

1. Raw material Live Buffaloes )
2, Consented production | i. Frozen Meat - 90 MT/day
capacity for ii.  Tallow - 10 MT/day
Products/By-products | iii. Meat & Bone Meals (MBM) - 30 MT/day
8. Consented/ present Consented slaughtering capacity - 300 buffaloes/day,
slaughtering however, on the day of inspection, slaughtering of about 183

buffaloes were going on. Maximum number of slaughtering
of buffaloes from 01.12.2019 to the day of inspection was 282.

Information pertaining to water consumption and wastewater generation

3 Freshwater source & | e 03 nos. of bore wells provided with mechanical flow

consumption (kl/day) meters.
e As per records maintained by the Unit , the raw water
consumption details are as follow :
o Average groundwater extraction 243 KL/day which
includes 6 KLD (approx.) for domestic purposes. ;

5. Type of flow meter(s) | Mechanical flow meters installed on all three bore wells. '

6. Flow meter Reading | Bore well 1- Total flow - 9036 m? (standby)

(s) Bore well 2 - Total Flow - 1481 m3 (standby)
Bore well 3 - Total Flow - 314626 m?

7. Status of NOC from | The Unit has obtained permission from CGWA vide NOC
CGWA for ground | No. CGWA/NOC/IND/OR/G/2016/2361 dated 10.11.2016
water extraction for extraction of 600 KL ground water per day. This was valic

up-to 09.11.2018. The industry has applied for renewal of the

application ~vide No. 21-4/1045/UP/IND/2016  on

12.11.2018. Hence, the unit does not have a valid permission

to abstract ground water, as of now. B
8. Consented wastewater | Industrial - 642 KLD

discharge (KLD)

Domestic - 08 KLLD
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Consent Status under
the Water Act, 1974

The Unit has consent with validity up to 31.12.2019 and
applied for renewal on 30.11.2019 (Annexure-1).

10.

Treated Wastewater
discharge (kl/day)

The unit has installed OCEMS for all the requisite parameters
i.e. pH, TSS, BOD, COD and Flow. On the day of inspection
the OCEMS was not in operation as it was damaged due to
heavy rain and thundering on 12.12.2019, as informed by the
unit. The unit has provided a print-out of e-mail, which was
forwarded to the Service Provider of OCEMS for repairing.
Although, no information was provided by the Unit in this
regard to CPCB/UPPCB.

The maximum value of flow as recorded by the OCEMS from
10.12.2019 to 12122019 was 17.27 KL/Hr, which was
recorded on 10.12.2019 at 13:01 PM. Considering the same
flow for 24 hours, the total water consumption on 10.12.2019
would be 414 KL.

11.

ETP details

The Unit has installed ETP with hydraulic treatment capacity
of 1200 KLD based on two stages Activated Sludge Process.
(Annexure-2).

v" ETP is comprised of primary treatment and secondary
treatment followed by tertiary treatment.

v' Primary treatment includes Screen Chamber, Oil &
Grease traps, Equalization Tank (1), Solid Separator,
Equalization Tank (2), Tube Settler, and DMF (Dual
Media Filter).

v' Secondary treatment is biological treatment based on
Activated Sludge Process and

v" Tertiary treatment includes Dual Medial Filter (DMF) &
ACF.

v" Domestic wastewater is treated through septic tank cum
soak pit.

The unit has installed Blood Meal Plant with blood pump,

screw pump and agitator (Blood coagulator) having capacity

of 1500 Liters/hour.

12.

Mode of Effluent

disposal

Treated effluent is conveyed through underground pipeline |
to their own land for irrigation (about 5 acres). The remaining
water is discharged into the Dasna drain which meets the

river Hindon.

13.

Odour Control

The Unit has provided bio-filters to suppress the odour from
rendering plant.

Information pertaining to Air Pollution

14.

Source of Air
Pollution, details of
fuel and status of

APCDs

e The Unit has two boilers of capacity 8 and 12 T/hr.

e Wood and rice husk are used as fuels in the boilers. These
are installed with multi-cyclone as Air Pollution Control
Devices (APCDs).

o Flue gases are discharged into the ambient air through a
common stack of 30 meters height.

e The Unit has provided six DG Sets with following details:
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DG sets Capacity (KVA) | Acoustic Enclosures (Y/N)
1010 (KVA) X 2 Yes
725 (KVA) X1 Yes
500 (KVA) X2 Yes
325 (KVA) X1 Yes

Information pertaining to ETP sludge and other solid waste

15.

Quantity of ETP i As per records provided by the unit, average sludge

sludge and other solid generation from 01.12.2019 to 18.12.2019 was 0.085 MTD.

waste generated ii. The Unit has maintained logbook for ETP sludge since
Nov. 2019.

iii. However, records on generation, processing and
utilization/ disposal of animal dung and stomach content
were not maintained.

16.

Nature of waste Organic

17.

Facility for storage/  Storage area has been provided for ETP sludge and other
disposal /treatment wastes. The Unit informed that the ETP sludge is sold as
manure.

Observations:

General:

1.

1l.

iii.

1v.

Vi.

Vil.

Viii.

During inspection, the Unit was found in operation. Slaughtering of about 183 buffaloes
were in process as against the consented slaughtering of 300 animals/day and meeting
raw/fresh water requirement through Bore wells.

The Unit has provided one treated effluent storage tank before discharge of effluent
and sludge drying beds (3 nos.) for drying the sludge generated from primary and
secondary treatment.

The Unit has provided OCEMS for the parameters, namely, pH, TSS, BOD, COD & flow
and it was found non-operational during the visit, as informed, it was damaged due to
heavy rain and thundering on 12.12.2019. The unit has provided a print-out of e-mail,
which was forwarded to the Service Provider of OCEMS for repairing. Although, no
information was provided by the Unit in this regard to CPCB/UPPCB.

The Unit has provided septic tank followed by soak-pit for treating domestic effluent,
adequate space (room) for storage & preservation of hides.

The Unit has provided underground piping network for conveyance/discharge of
treated effluents onto own premises (approx. 5 acres) for ferti-irrigation. A portion of
this land is used for composting of animal dung.

The unit is having valid consents under the Water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2019 and
applied for renewal of consents which is under consideration.

Both the equalization tanks, are equipped with mixing arrangement through diffused
aeration system.

The Unit uses food grade coagulant and poly electrolyte for treatment of effluent before
subjecting the effluent to biological treatment through activated sludge process.
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ix. Aeration tanks used for biological treatment are provided with diffused aeration
system. Air is supplied with help of two blowers of 45 HP each. One additional blower
of 45 HP provided by the Unit as standby arrangement.

X. The unit has installed an additional Rendering Plant of capacity 10,000 Kg/batch of 3
hours. This plant can be operated for 6-8 batches every day. Now the industry has 3
cookers for rendering purpose.

xi.  Unit has installed bio filter for treatment of fumes generated from cookers used in
rendering plant. Arrangements are made for collection of fumes generated from
cookers and their channelization through bio-filter.

xii.  The unit has provided ingesta de-watering machine.

xiii. Dedicated hides storage area is provided.

xiv. DG sets were provided with stacks as well acoustic enclosure.

Water Pollution:

During inspection, all ETP units were found in operation. In order to monitor the
compliance status of treated waste water, grab samples were collected from inlet,
Equalization Tank, Aeration Tanks and outlet of ETP. The analysis results are presented

below:
Sampling Locations Parameters
pH TSS |BOD |COD |O&G MLSS
(mg/l) | (mg/l) | (mg/l) | (mg/l) (mg/1)
ETP inlet 7.23 238 463 951 - -
Equalization tank 7.70 579 520 1378 - -
Aeration Tank-1 - - - - - 2134
Aeration Tank-2 - - - - - 1189
ETP Final outlet 7.07 16 07 47 BDL =
Notified Standard 6.5-8.5 | 50 30 250 10 -

The monitored values at the ETP outlet are complying with the notified/prescribed
standards.

The Unit has provision for manual removal of Oil & Grease. Dissolved Air Floatation
(DAF) was under installation for efficient removal of solids.

Air Pollution :

i.  Two boilers of 8 TPH & 12 TPH are installed. During inspection the boiler having
capacity of 8 TPH was in operation and emissions are channelized through stack of
height 30 mts. Portholes and sampling platforms are provided.

ii. On the day of inspection, the boiler of 08 TPH was operational. However, UPPCB
pointed out that the Unit has not obtained CTE from UPPCB for installation of
additional 12 TPH boiler and additional DG set of capacity 325 KVA.

Conclusion:

a. The Unit should ensure that the treated waste water is discharged as per prescribed
standards on continuous basis.

b. The unit should ensure to operate OCEMS, uninterruptedly & calibrate on regular basis.
In case of any interruption in operation of OCEMS, the same should be brought to the
knowledge of CPCB /UPPCB.

c.  The Unit should obtain permission from UPPCB for installations/operation of 12 TPH

boiler and an additional DG set of capacity of 325 KVA. | oo B
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d. The unit should install digital flow meter on the pipe line, through which the effluent is

being conveyed for irrigation purpose and maintain logbook.

e. The unit should €ngage an expert government agency, say CLRI, Chennai for
Environmental Audit of the Plant including ETP performance evaluation. The report be

submitted to CPCB and UPPCB within a period of 3 months.

f.~ The unit should follow the Guidelines for Utilisation of Treated Effluent in [rrigation,

which are available on the website of CPCB at the
https:/ /cpcb.nic.in/ NGT /Guidelines-UTE-Irrigation. pdf

web-link

]
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Ankit Singh s # ishra, Ajay Aggarwal

AEE Scientist ‘C’ Scientist ‘E’
UPPCB, Ghaziabad CPCB, Delhi CPCB, Delhi
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FLOW DIAGRAM OF ETP

M/S AL-NAFEES FROZEN FOOD EXPORTS PVT, LTD.
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ANNEX UL 5_3

Item No. 01 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 692/2018
(M.A. No. 1401/2018)

M/s Al-Nafees Frozen Food Exports Pvt. Ltd. Applicant(s)

Versus

State of U.P. &Ors. Respondent(s)

Date of hearing: 13.09.2019

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON

HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

For Applicant: Mr. Sunil Dalal and Mr. Vivek Jain, Advocates

N

ORDER
This application, though filed as an independent one, in
substance is an application in a disposed of matter being O.A.
No. 318/2016, Shailesh Singh v. State of U.P. & Ors. decided
on 18.09.2018. Therein, considering the inspection report in
respect of the applicant unit, the applicant unit was directed to
be closed down for violation of the environmental norms and
required to pay compensation of Rs. 10 lacs. It was, however,
observed that it could move this Tribunal after complying with

environmental norms.

Accordingly, present application was filed 10 days after the said

order on 28.09.2018 claiming that unit was compliant.

This Tribunal issued notice and on 02.01.2019, directed a joint
inspection by CPCB and UPPCB. The joint Committee gave its
report dated 10.01.2019 to the effect that slaughtering

permission may be limited to one shift consented and another

1
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inspection be conducted. The recommendations in the report

are:-

“The industry can be permitted to resume
the operation subject to following
conditions:

Initially, the slaughtering permission may
be limited to one shift consented
slaughtering  permission Le. 300
buffaloes per day only as MLSS needed
for - treatment of waste-water in one of
the Aeration Tanks has been completely
vanished. Another aeration tank is seen
with MI SS. Development of activated
MLSS shall require some time. Otherwise
also, the industry has never slaughtered
more than 285 buffaloes on any day
during Feb. 2018 to Sept 2018 as evident
from the records provided by the unit.

Another joint inspection of the unit be
conducted after 15 days from resuming
the operation so as to physically verify
the functioning and efficiency of new
units installed and performance of ETP.

Based on the findings of the joint
inspection report as mentioned in 2
above, decision may be taken to permit
the industry for operation at full capacity.

Since the location of ingesta drying plant
is not proper, the same will be shifted
near to boiler area within a period of 3
months where the dried ingesta / dung is
to be used as fuel. Enough space is
available near to boiler area. This will
also eliminate chances for its arbitrary
disposal.

The consent issued by UPPCB needs to
be modified in context to permission for
slaughtering so as to match the water
consumption figures in line with
permission granted by CGWA. Large
quantities of water are required for
operation &  maintenance of air
conditioning and cooling towers also.

The industry shall engage some expert
government agency of this field
preferably CLRI Chennai, IIT Delhi or IIT
Roorkee for Environmental Audit of the
Plant, adequacy assessment of pollution
control wunits and their performance
evaluation. The report be submitted to
CPCB, UPPCB and Hon'ble NGT within a
period of 3 months.”
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4., Another inspection was directed to be conducted vide order dated
25.02.2019. In response to the said order, inspection report was
submitted on 09.04.2019, a copy of which has been handed over
by learned counsel for the applicant. Report is to the effect that if
the plant is to resume operation, it must complete the work and
resume operation on trial basis for few days only for inspection

and thereafter UPPCB may conduct inspection.

5. In view of above, we dispose of this application with a direction
that joint Committee of CPCB and UPPCB may take a call on the
compliance which may be claimed in terms of the above i.e. after a
trial run for one month. The joint Committee may furnish a

status report to this Tribunal by 15.11.2019.

The report may be listed for consideration on 25.11.2019.

Except for consideration of report, the matter may be treated as

disposed of.

It is made clear that we have not expressed any opinion about
rights of the bank against the unit and the proceedings which the
bank may have taken and this order will not interfere with and

will be subject to such proceedings.

Adarsh Kumar Goel, CP

K. Ramakrishnan, JM

Dr. Nagin Nanda, EM
September 13, 2019
Original Application No. 692/2018
A
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